FORM G

INVITATION FOR EXPRESSION OF INTEREST

FOR JASMINE COMMODITIES PRIVATE LIMITED

OPERATING AT KOLKATA, WEST BENGAL

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN/ CIN/ LLP No.

JASMINE COMMODITIES PRIVATE LIMITED
CIN: U51109WB2008PTC121339
PAN- AABCJ9295Q

Address of the registered office

203 Sarat Bose Road, 3rd Floor, Nr-Canara Bank Building,
Kolkata, West Bengal- 700029

URL of website

INot available

Details of place where majority of fixed
assets are located

Investment
Bakliwal Vyapar Private Limited- 20,55,750/- Rs (2,05,575
equity shares of Rs 10/- each)

Inventories-

Ecowave Infotech Limited — 8800 shares @325 per share
INeil Industries Limited — 122090 shares @30.14 per share
INikki Global Finance Limited — 169993 shares @15.16 per|
share

Prabhat Financial Services Limited- 100000 shares @ 10
per share

Raghuvansh Agrofarms Limited — 178750 shares @ 146.91
per share

Sulabh Engineering & Services Limited -122000 shares @)
0.88 per share

Installed
services

capacity of main products/

Not Applicable as the Company has no Manufacturing
Operations.

Quantity and value of main products/
services sold in last financial year

INo business operations in the last financial year.

Number of employees/ workmen

INo details available




Further details including last available
financial statements (with schedules) of two
years, lists of creditors, relevant dates for
subsequent events of the process are
available at:

Financial statements as available with the RP can be
obtained by  writing email to the RP at
cirp.jasminecommodities@gmail.com

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at

Kindly write an email to the RP

cirp.jasminecommodities@gmail.com

on

10.

Last date for receipt of expression of interest

22-06-2025

11.

Date of issue of provisional list of
prospective resolution applicants

27-06-2025

12.

Last date for submission of objections to
provisional list

02-07-2025

13.

Date of Issue of final list of prospective
resolution applicant

12-07-2025

14.

Date of Issue of information memorandum,
evaluation Matrix and Request for
resolution plans to prospective resolution
applicants

17-07-2025

15.

Last date of Submission of Resolution Plan

16-08-2025

16.

Process email id to submit EOI

Electronically at cirp.jasminecommodities@gmail.com
and physically at B-84, Takshila Colony Garh Road Meerut

U.P.- 250004

Signature of the Resolution Professional

Sd/-

Hemi Gupta

Resolution Professional of Jasmine Commodities Private Limited (In CIRP w.e.f. 08-04-2025)

IBBI Registration No - IBBI/IPA002/IP-N00147/2017-18/10383

Address: B-84, Takshila Colony, Garh Road, Meerut (U.P.)-250004

DATE: 05-06-2025

PLACE: MEERUT
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TATA POWER DELHI DISTRIBUTION LIMITED

‘ A Tata Power and Delhi Government Joint Venture

TATAPOWER-DDL Regd. Office: NDPL House, Hudson Lines, Kingsway Camp, Delhi-110 009

CIN No. U40109DL2001PLC111526, Website: tatapower-ddl.com

NOTICE INVITING TENDERS

TATA Power-DDL invites tenders as per following details:

June 07, 2025

Estimated | Availabili Last Date & Time
Tender Enquiry No. e [Avatanit | of Bid Submission!
Work Description (Rs.) |Document g;t:n?ﬁg g?bei d°sf
TPDDL/ENGG/ENQ/200001825/25-26
Annual Health Check-Up for On-Roll 215?0%86 09.06.2025 [30-06.2025:1600 Hrs/
Employees for a period of 1 Year Y, 30.06.2025;1605 Hrs
w.e.f. Aug'25
TPDDL/ENGG/ENQ/200001824/25-26 X
Annual RC for Supply of 1.6 MVA Copper ?41;9%% 09.06.2025 [30-06.2025:1600 Hrs/
wound Distribution Transformer £, 30.06.2025;1630 Hrs
TPDDL/ENGG/ENQ/200001826/25-26 .
Annual RC for SITC of Joning Kits ot | 33.38,004 | 10-06:2025 |01 07: 202511500 :2/
Tata Power-DDL Site / Stores T !
TPDDL/ENGG/ENQ/200001828/25-26 .
Rate Contract for Deployment of 11 §7%r8(/) 09.06.2025 gggggggg}ggg :z/
Recovery Sahayak in FY 25-26 o e ’
TPDDL/ENGG/ENQ/200001827/25-26 X
RC for Installation, Testing and 1738871%(% 10.06.2025 g] 8;%8551288 Ers/
Commissioning of 33 KV cable ol 07.2025; s

CORRIGENDUM / TENDER DATE EXTENTION

Tender Enquiry No. Previously |Revised Due Date & Time
Work Description Published | of Bid Submission/ Date
Date & time of opening of bids
TPDDL/ENGG/ENQ/200001805/25-26
Hiring Commercial Vehicles on monthly | 26.04.2025 | 10.06.2025 at 1700 Hrs/
Basis for a period of 2 Years w. e. f. 10.06.2025 at 1705 Hrs
1st Jul'25
' 12.06.2025 at 1530 Hrs
Power Transformer

Complete tender and corrigendum document is available on our
website www.tatapower-ddl.com—>Vendor Zone —Tender / Corrigendum Documents

Ho NEROLAC

KANSAI NEROLAC PAINTS LIMITED
Registered Office: 28th Floor, A-wing, Marathon Futurex,

N. M. Joshi Marg, Lower Parel, Mumbai - 400 013, Maharashtra
Tel.: +91-22 40602500 / 40602501, Website: www.nerolac.com
Investor Relations e-mail ID: investor@nerolac.com
CIN: L24202MH1920PLC000825
NOTICE
NOTICE is hereby given that the 105th Annual General Meeting (“AGM”)
of the Company will be held on Monday, 30th June, 2025 at 11 a.m. (IST)
through Video Conferencing (“VC”) or Other Audio Visual Means

(“OAVM"), to transact the business as set out in the Notice of the AGM.
In compliance with the Circular No. 09/2024 dated 19th September, 2024
read with Circular Nos. 14/2020 dated 8th April, 2020, 17/2020 dated
13th April, 2020, 20/2020 dated 5th May, 2020, 02/2021 dated
13th January, 2021, 21/2021 dated 14th December, 2021, 10/2022
dated 28th December, 2022, 09/2023 dated 25th September, 2023 and
all other relevant Circulars (“MCA Circulars”) issued by the Ministry of
Corporate Affairs (‘“MCA”) and Circular No. SEBI/HO/CFD/CFD-PoD-
2/P/CIR/2024/133 dated 3rd October, 2024 (“SEBI Circular”) issued by
the Securities and Exchange Board of India (“SEBI”) and relevant
provisions of the Companies Act, 2013 (“the Act”) and Securities and
Exchange Board of India (Listing Obligations and Disclosure
Requirements) Regulations, 2015 (“SEBI Listing Regulations”), the
AGM will be held without the physical presence of Shareholders at a
common venue.
The Annual Report for the Financial Year 2024-25 (“Annual Report”)
along with the Notice of the AGM has been sent on 6th June, 2025, by
e-mail to all the Shareholders whose e-mail IDs are registered with
the Registrar and Transfer Agents (“RTA”) of the Company /
Depository Participant(s), in accordance with the relevant Circulars.
Further, in terms of Regulation 36(1)(b) of the SEBI Listing
Regulations, amended with effect from 13th December, 2024,
physical communication containing the weblink and the exact path
where complete details of the Annual Report for FY 2024-25 is
available, is sent to those Shareholders who have not registered
their e-mail address with the RTA of the Company / Depository
Participant(s) on 6th June, 2025. The Annual Report including the
Notice of the AGM (given on Page nos. 134 to 147 of the Annual Report) is
available on the website of the Company at www.nerolac.com. The same
is also available on the websites of the Stock Exchanges i.e. BSE Limited
at www.bseindia.com and National Stock Exchange of India Limited at
www.nseindia.com and on the website of National Securities Depository
Limited (“NSDL”") at www.evoting.nsdl.com.
In compliance with Section 108 of the Act read with Rule 20 of the
Companies (Management and Administration) Rules, 2014
(as amended) and Regulation 44 of the SEBI Listing Regulations and
relevant MCAcirculars, the Company is pleased to provide the facility of
e-voting to its Shareholders, to enable them to cast their votes on the
resolutions proposed to be passed at the AGM by electronic means,
using remote e-voting system (e-voting from a place other than venue
of the AGM) as well as e-voting at the AGM (collectively referred as
“e-voting”). The Company has engaged the services of NSDL, for
providing the e-voting facility to the Shareholders. The instructions for
e-voting are provided in the Notice ofthe AGM.
Further, in accordance with Section 108 of the Act read with Rule 20 of
the Companies (Management and Administration) Rules, 2014
(as amended), the Company has fixed Monday, 23rd June, 2025 as the
“cut-off date” to determine the eligibility to vote through e-voting. A
person whose name is recorded in the Register of Members or in the
Register of Beneficial Owners maintained by the Depositories as on the
cut-off date, i.e. Monday, 23rd June, 2025, shall be entitled to avail the
facility of e-voting. The voting right of the Shareholders shall be in
proportion to their shares in the paid-up Equity Share Capital of the
Company as on the cut-off date i.e. Monday, 23rd June, 2025. The
remote e-voting period begins on Friday, 27th June, 2025 at 9 a.m. and
ends on Sunday, 29th June, 2025 at 5 p.m. and the remote e-voting
module shall be disabled by NSDL for voting thereafter.
The procedure for e-voting at the AGM is the same as the procedure for
remote e-voting. Only those Shareholders, who will be present at the
AGM through VC/OAVM facility and who would not have cast their vote by
remote e-voting prior to the AGM and are otherwise not barred from doing
so, shall be eligible to vote through e-voting system at the AGM.
Shareholders who have voted through remote e-voting will be eligible to
attend the AGM and their presence shall be counted for the purpose of
quorum, however such Shareholders shall not be entitled to cast their
vote again at the AGM. Once the Shareholder has confirmed his/her vote
on aresolution, then he/she will not be allowed to modify it subsequently.
Shareholders whose e-mail IDs are already registered with the RTA of
the Company / Depository Participant(s), may follow the instructions for
e-voting as provided in the Notice of the AGM. Shareholders whose
e-mail IDs are not registered with the RTA of the Company/Depository
Participant(s), shall follow the process as mentioned in the “Instructions
for Members for remote e-voting and joining General Meeting” in the
Notice of the AGM, for procuring User ID and Password and registration
of e-mail IDs for e-voting.
Any person holding shares in demat or physical form and non-individual
shareholder who acquires shares of the Company and becomes a
Member of the Company after sending of Notice of the AGM and whose
names appear in the Register of Members or Register of Beneficial
Owners as on the cut-off date i.e. Monday, 23rd June, 2025 shall view
the Notice of the AGM and Annual Report on the Company's website or
on the website of NSDL. Such persons may obtain the Login ID and
Password by following the process as mentioned in the “Instructions for
Members for remote e-voting and joining General Meeting” in the Notice
ofthe AGM.
Shareholders are being provided with a facility to attend the AGM
through VC/OAVM through the NSDL e-voting system. The instructions
for attending the AGM through VC/OAVM are provided in the Notice of
the AGM.
In case of any queries with respect to remote e-voting or e-voting at the
AGM or attendance of AGM through VC/OAVM, Shareholders may refer
the Frequently Asked Questions (FAQs) for Shareholders and e-voting
user manual for Shareholders available at the download section of
www.evoting.nsdl.com or call on: 022 — 4886 7000 or send a request to
Ms. PallaviMhatre, Senior Manager—NSDL atevoting@nsdl.com.
The Register of Members and Share Transfer books of the Company will
remain closed from Tuesday, 24th June, 2025 to Monday, 30th June, 2025
(both days inclusive), for the purpose of AGM and dividend. The Board has
recommended a dividend of 375% (% 3.75 per Equity Share) which includes
special dividend of 125% (X 1.25 per Equity Share) for the financial year
ended 31st March, 2025. This is same as dividend paid for the financial
year ended 31st March, 2024. The Dividend, if declared, will be payable on
or after Saturday, 5th July, 2025, to those Shareholders whose names are
registered as such in the Register of Members of the Company as on
Monday, 23rd June, 2025 and to the beneficiary holders as per the
beneficiary list as on Monday, 23rd June, 2025 provided by the
depositories, subject to deduction of tax at source as and where applicable.
For any shares-related queries/correspondence, the Shareholders are
requested to contact RTA viz. MUFG Intime India Private Limited (Formerly
Link Intime India Private Ltd.) at the following address: C-101, 1st Floor,
247 Park, Lal Bahadur Shastri Marg, Vikhroli (West), Mumbai — 400 083,
Tel. No.: +91 810 811 8484, e-mail: csg-unit@in.mpms.mufg.com.
For KANSAI NEROLAC PAINTS LIMITED
G.T. Govindarajan
Company Secretary

Place: Mumbai
Date : 6th June, 2025

Salma gram panchayat
Saltora Panchayat Samiti
Saltora, Bankura
eNIT No. 06/SALMA GP/
2025-26 dt,- 05.06.2025
under Salma gram
panchayat.

The Pradhan, Salma gram
panchayat invites percentage
rate e-tender for 01 nos.
Schemes. Other details will
be available in the Office of

NOTICE INVITING e-TENDER
NleT NO-06/ EO(PS)/Raghunathganj-11/2025-2026, 07/EO(PS)/
Raghunathganj-11/2025-2026, 04/BDO(CER)SgTPP/Raghunathganj-
11/2025-2026 & 09/EO(SBMG)/LWM/Raghunathganj-11/2025-2026
Undersigned invites sealed Tender from bonafied & experienced contractors
Regd. Co-Op. Societies formed by unemployed Engineers & Labour Co-
operative for verious Schemes under different fund of BDO head of
Raghunathganj-Il Block.
Last Date of document upload and bid submission (on line): 10/06/2025,
10/06/2025, 19.06.2025 & 23.06.2025
For details follow the website:wbtenders.gov.in

Sd/-

B.D.O
Raghunathganj-ll Dev. Block
Jangipur, Murshidabad

the undersigned in any
working days. eNIT NO-
06/SALMA GP/2025-26, Dt-
05.06.2025 Tender ID:
2025_ZPHD_860039_1,
Date of closing- 20/06/2025

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
COMMODITIES PRIVATE LIM
AT KOLKATA, WEST BENGA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

DR JASN

D D A
U )

UPTO 11.00 AM For further RELEVANT PARTICULARS

Aadhar Housing Finance Ltd.

Corporate Office : 802, Natraj By Rustomjee, Western Express Highway, Sir M.V.
Road, Andheri East, Mumbai-400069, Maharashtra
Howrah Branch Office: 3rd Floor, Krishna Enclave, 201, Bhajanlal Lohia Lane, Near Ac Market, Howrah - 711101 (West Bengal) District - Howrah

POSSESSION NOTICE Appendix IV (for immovable property)

Whereas, the undersigned being the Authorized Officer of Aadhar Housing Finance Limited (AHFL) under the Securitisatioin and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of Power conferred under section 13(12)
read with Rule 3 of the Security Interest (Enforcement) Rules 2002, Demand Notice (s) Issued by the Authorised officer of the company to
the Borrower(s)/Guarantor(s) mentioned herein below to repay the amount mentioned in th notice within 60 days from the date of receipt of
the said notice. The borrower having failed to repay the amount, notice is hereby given to the Borrower(s)/ Guarantor(s) and the public in
general that the undersigned has taken possession of the property described herein below in exercise of powers conferred on him under
Sub-Section(4) of the Section 13 of the said Act said Act read with rule 8 of the Security Interest Enforcement rules, 2002. The borrower’s
attention is invited to provisions of sub section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. The
borrower in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be
subject to the charge of AHFL for anamount as mentioned herein under with interest thereon.

Name of the Branch / Description of Secured asset Demand Notice | Date of
Borrower(s) /Co Borrower(s) (immovable property) Date and Amount| Possession
1. (Loan Code 01900000850 All That Piece And Parcel Of Land Admeasuring More Or Less 0.0289 ACRE| 13-May-24

Huwrah Branch), Ratan Saha | SITUATED AT MOUZA BONGAON BEARING TOUZI NO. 3525, J.L NO. 116, L.R
(Borrower), Mallika Saha (Co-| NO. 224, L.R KHATIAN NO. 4069 & 3013/1, UNDER BONGAON MUNICIPALITY,
borrower1) Anup Biswas UNDER P.S- BONGAON, DISTRICT- NORTH 24 PARGANAS Bounded East:
(Guarantor1) Kanailal Ghosh West: Passage Way North: Paresh Dutta South: Subhas Saha

GlAadhar]

| Housing Finance Ltd |

Rs. | 05-Jun-25

534910/

Sr. Divisional Electrical Englneer TRD), | |Date : 05.06.2025 . Sd/-
PR-203/Q/25-26 mbalpur | [Place: Meeut Hemi Gupta

Resolution Professional of Jasmine Commodities Private Limited
(In CIRP w.e.f. 08-04-2025)

IBBI Registration No: IBBI/IPA002/IP-N00147/2017-18/10383
Address: B-84, Takshila Colony, Garh Road, Meerut (U.P.)-250004

:- 9th Floor, Antriksh Bhavan, 22, K G Marg, New Delhi
Phones:- 011-23357171, 23357172, 23705414, W
Kolkatta Branch:-PNB Housing Finance Ltd.5th Floor South Block, Prel

NOTICE UNDER SECTION 13(2% OF CHAPTER Ill OF SECURITISATION & RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST ACT 2002, READ WITH RULE 3(1) OF THE SECURITY INTEREST (ENFORCEMENT} RULES, 2002 AMENDED AS ON DATE

imited
C‘IV\arK\BAa?‘

We, the PNB Housmg Finance lelted hereinafter referred to as PNBHFL’) had issued Demand notice U/s 13(2 )ofChapter Il ofthe Securitization
& Reconstruction of Fi

inancial Assets and Enforcement of Security InferestAct, 2002. The said Demand Notice was issued through our Authorized
Officer to all below mentioned Borrowers/Co-Borrower/Guarantors since your account has been classified as Non-Performing(NPA) Assets as per
}jhef Rﬁserve Bat?k of India/ Ntahtlonal Hou?m B?nlk gw{jell?es due tlo no?-paytmetnt f|nstalments/ interest. Trg)e Icontetﬂtst of the samedare tne

efaults committe u in the payment of instal s of pri als, in el her, witl reasons, we pelieve that you are evadin e
service o %emanéj l\% che hence veeyare oin th|s Eebrhcano% or}cﬂ)oeman ot?ce w?nch is also required UJs 13(2) of the sa|dyAct You are hegreby
called upon to pay PNBHFL within aﬁenod of 60 Days of the date of publication of this demand notice the aforesaid amount along with up-to-date
interestand charges, failing which PNBHFL WI|| take necessary action/measures under all or any of the provisions of Section 13(4) of the said Act
against all or any one or more of the secured assets including ak|n1gapossessmn of the secured assets of the borrowers and guarantors. Your kind
aftention is invited to_provisions of sub-Section (8) of Section 13 of the of the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 where un ler you can tender/pay the entire amount of outstanding dues together with all costs, charges
and expenses incurred by the PNBHFL only till the date of publication of the notice for sale of the secured assets ry public auction, by inviting

e

details, may please visit the| |1.|Name of the Corporate Debtor | JASMINE COMMODITIES PRIVATE LIMITED| [ piace: Howrah Date: 07.06.2025 Authorised Officer, Aadhar Housing Finance Limited
Govt Website; along with PAN/CIN/LLP No. | PAN: AABCJ3295Q | CIN : U51109WB2008PTC121339
4 . | |2.|Address of the registered office | 203 Sarat Bose Road, 3rd Floor, Nr-Canara
http:// Wb‘e”dseéj‘@"’-'" Bank Building, Kolkata, West Bengal- 700029
P dh. 3.|URL of website Not Applicable Retail Assets Central Processing Center(17899) | e.AucTION
radnan 4.|Details | Investment-Bakliwal Viyapar Private Limited- Behala, Jeevan Tara Building, 3" Floor, 23A/ 44X, NOTICE
Salma gram panchayat of place | 20,55,750/- Rs (2,05,575 equity shares of Diamond Harbour Road, Kolkata-700053. E-mail ID sbi.17899@sbi.co.in
Saltora, Bankura where | Rs 10/- each) N Authorised Officer's Details: Name: Sushanta Bibhar, e-mail ID sbi.17899@sbi.co.in, Mobile No:9674712587
majority | Inventories-Ecowave Infotech Limited — 8800 shares @325 per share Appendix-Il A [See Proviso to rule 6(2)]
of fixed Ngeil .Industries. Limited - 122090 shares @30.14 per share SALE NOTICE FOR SALE OF MOVABLE PROPERTIES
assets | Nikki Global Finance Limited — 169993 shares @15.16 per share E-Auction Sale Notice for sale of Movable Assets under the Securitisation and Reconstruction of Financial
are Prabhat Financial Services Limited- 100000 shares @ 10 per share Assets and Enforcement of Security Interest Act 2002 read with proviso to Rule 6(2) of the Security Interest
located | Raghuvansh Agrofarms Limited — 178750 shares @ 146.91 per share (Enforcement) Rules 2002.
EAST COAST RAILWAY Sulabh Engineering & Services Limited -122000 shares @ 0.88 per share E-AUCTION DATE 21.06.2025 ( SI.No. 1) & 24.06.2025 (SI.No.2)
Tender Notice No. 13-SBP-TRD-OT- 5.| Installed capacity of main Not Applicable as the Company has no At .
202596, - Date: 30.05.2025 products/ services Manufacturing Operations. E ucton TIME : 30 MINUTES FROM 11.0 AM.TO 4.00 PM WITH NLIMITED EXTENSIONS OF 10 MINUTES FOR EACH ID.
ORKIN 6.| Quantity & value of main products/ | No business operations in the last financial year Notice is hereby given to the public in general and in parhcglar to the Bo_rrower(s) thaf the belqw described
CONNECTION WITH THE WORK OF P. WAY services sold in last financial year movable property hypothecated/charged to the Secured Creditor, the Physical Possession of which has been
AND OTHER ALLIED WORKS IN| [7Nymber of employees/ workmen | No details available taken by the Authorised Officer State Bank of India the Secured Creditor, will be sold on "As is Where is, As is
CNNECTION WITH REMOVAL OF PSR ON | e . ther detais incuding last available. | Financial statements as available with the Whatis and Whatever there s~
CURVE NO.23 UP AT KM 46/27-47/13 AND P 9 . b : A) Amount Outstandin )
CURVE NO. 24 DN AT KM 46/28-47/24 IN financial statements (with schedules) RP can_be pbtamed by writing .emall to the Borrower Name Given Short Description Of The Movable B R ou Pl{ standing | Date & T|r_ne
JUJOMURA-KEREJANGA SECTION OF of two years, lists of creditors, relevant | RP at cirp.jasminecommodities@gmail.com Property With Known Encumbrances , If Any ) Reserve Price Of E-Auction
SAMBALPUR DIVISION. dates for subsequent events of the C
[YTITT WY < 56,06,840.31, EMD: process are available at: 1.| Sk Abdul Baki 120 ASTA(O) 1.2 KAPPA MT, Registration | A) Rs.6,56,2351- 21.06.2025
%1,12,100/-, Completion period: 12 months. 9.| Eligibility for resolution applicants | Kindly write an email to the RP on Number-WB20BQ7490 , Chasis No B) Rs.4,13,000/- FROM 11.00 AM
LIS CENBEICK- iR at 1530 hrs. of under section 25(2)(h) of the cirp.jasminecommodities@gmail.com MALBKS512LNM183542, Engine Number- C) Rs.41,300/- TO 4 06 PM. '
.06.2025. i i , Year of Manufacture : . -
23.06.2025 _ Code is available at GALFNM285035, Year of Manufacture :2022
No manua offers sent by Post(CourtenFax or | 115 Last date for receipt of expression | 22-06-2025 2| SmtPujaJaiswal |  VENUE 1.2 KAPPA MT S, Registration | A) Rs.11.25.786/- 24.06.2025
y - per &9 , of interest Number. WB12BK8672, Chasis No B) Rs.4,70,000/-
e-tenders even if these are submitted on firm's - — - : P - I FROM 11.00 A.M
letter head and received in time. All such | |11-|Date of issue of provisional list of | 27-06-2025 MALFB81BLNM377060, Engine Number- C) Rs.47,000/- T0 4.00 PM.
manual offers shall be considered invalid and prospective resolution applicants G4LANM274308, Year of Manufacture:2022 . :
shaII. be rejected summarily without any | |12. Last dgte forsubmission Qf 02-07-2025 * For transfer of Vehicle ownership at RTO, Bank or any of its official will not be responsible.
conS|derat|qn. _ i objections to provisional list * For detailed terms and conditions of the sale , please refer to the link provided in State
Complete information including e-tender | |13/ Date of issue of final list of 12-07-2025 Bank of India, the Secured Creditors website: https://www.bankeauctions.com
O o roo o enders avalable | | | prospective resolution applicants Date: 07.06.2025, Place: RACPC Behala Authorized Officer, SBI, RACPC Behala
The tenderers/bidders must have Class-lll 14 Date of issue of information . 17-07-2025
digital signature certificate and must be gqr%n}g[}i'fs#%rer\éggﬁzgg gl'::]”i(o
registered on IREPS portal. Only registered . h :
tenderer/bidder can participate on e- prospective resolution applicants . N i \ Asset Recovery Management Branch, Kolkata South
tendering. All relevant paper must have to be | {15.| Last date for submission of 16-08-2025 L R ER KR nbl pUﬂ]Ob mtlonﬂL bﬂﬂk South Wing, 14th Floor, United Tower
uploaded at the time of participating on e- resolution plans T T | Gt cihia 11, Hemanta Basu Sarani, Kolkata - 700001, West Bengal
ﬁ"{je’ﬂ? as per'nst?fuctﬂog- 1 [16]Process emal id to submit Electronically at ' ) email id: cs8267@pnb.co.in
ote : The prospective tenderers are advised to Expression of Interest [ ; i ;
revisit the website 15 (Fifteen) days before the xpressi glr:g éﬂ%‘é’;ﬁ;?& gflq'glfs@h}%nggﬁ:;n APPENDIX IV [Rule 8(1)]
date of closing of tender to note any a
rangelcomcamae e et Garh Road Meerut U.P.- 250004 POSSESSION NOTICE (For Immovable / Movable Items)

Whereas :

The Authorised Officer/s of the Punjab National Bank under the Securitisation and Reconstruction of Financial Assets
& Enforcement of Security Interest Act, 2002, and in exercise of powers conferred under Section 13 read with Rule 3 of
the Security Interest (Enforcement) Rules, 2002, issued Demand Notice/s on the dates mentioned against each account
calling upon the respective Borrower/s to repay the amount as mentioned against each account within 60 days from the
date of Notice(s) / date of receipt of the said notice(s).

The Borrower(s) having failed to repay the amount, notices are hereby given to the borrowers and the public in general
that the undersigned has taken possession of the movables described herein below in exercise of powers conferred on
him under Sub-section (4) of Section 13 of Act read with Rule 8 of the Security Interest Enforcement) Rules, 2002 on
below mentioned dates.

The Borrower’s / Guarantor’s / Mortgagor’s attention is invited to provisions of Sub-section (8) of Section 13 of the Act in
respect of time available to redeem the Secured Assets

The Borrower/s in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing
with the movables will be subject to the charge of Punjab National Bank for the amounts and interest thereon.

Sl. | a) Name of the Branch

Description of the
No.| b) Name of the Account

Immovable / Movable Property

a) Date of Demand Notice
b) Date of Possession

c) Amount Outstanding
a) 29.03.2025

b) 05.06.2025

c) Rs.22,89,317.86
(Rupees Twenty Two

1. |a) Barisha Branch
(SOL ID : 088320)

Equitable mortgage of All that piece and parcel of Bastu
land with a two storied building measuring 01 Cottah 09
Chittacks 40 Sq. ft. out of 05 Decimiles, Under Rajpur
Sonarpur Municipality Ward No. 18, Holding No. 27/1, Kali
Krishna Bhattacharjee Road, lying and situated at, Mouza -

b) Shri Bikash Debnath

Lacs Eighty Nine
Thousand Three
Hundred Seventeen
and Eighty Six Paisa
Only) as on
01.03.2025

Harinavi, J. L. No. 36, R. S. and L. R. Dag No. 860, R. S. Khatian No. 1271, L. R. Khatian
No. 749, 119, Police Station Sonarpur, District - South 24 Parganas, UnderA. D. S. R. -
Sonarpur, West Bengal, Pin - 700148, recorded in Registered Bengali Sale Deed which
was duly registered before the A. D. S. R. - Sonarpur, South 24 Parganas, and recorded in
the Book No. 01, CD. Volume No. 1608-2023, Pages from 91102 to 91117, Being No.
160804447 for the year 2023. Property owned by Sri Bikash Debnath. The Property is
butted and bounded by - North : 5 No. Scheme Plot, South : 08 feet Common Passage, East : 10 feet Common
Passage, West:R.S.861&861/1101 No. Dag.

2. |a) Garia Branch
(SOL ID : 014320)

b) Shri Uttam Kumar Mondal
(Prop. M/s. G & K Jewellers
and Galai & Dalai Ghar)

Property -1: Equitable Mortgage of Two Storied
building (Factory in ground floor and residence
on 1st floor) on Shali Land 03 decimal converted
to Factory as per conversion certificate Case No
09/13 Magrahat — Il B. L. & L. R. O situated

a) 25.03.2025
b) 05.06.2025

c) Rs. 62,51,176.18
(Rupees Sixty Two Lakh
Fifty One Thousand One

quotations, tender from public or by private freaty. FURTHER, you are prohibited U/s 13(13) of the said Act from transferring either by way of sale,
lease orin any other way the aforesaid secured assets.
Allz-g:l?nt Name/ Address of Borrower Amgs&of Property (ies) Mortgaged Dem';":ﬂfmmAmuumﬂ/sasqndate
No. | and Co-Borower(s) |Guaramors A That it Bong No_E-405, On The Fourt Foor BloocE, Weasutngl.and P Dal Demand Noie
i ou q uper Built Up Area Together With Right To Park One [04.-06- X
HOU/KO 1S)inR?1] 2? vA;(duhrgsarl]' Medium Sized Motor Car At Such Place On The Ground Floor, In The 04 06&2025 31 95st11 00/-
L/0322/9 K 9 Singh 3) Moni NA | Building Known As Purti Flowers Built And Constructed At Or K Tae Plot Of (RY ‘es Thirt
s . and Measuring Abou ighas 5 Cottahs 6 Chittacks ft. More Or
74202, |Kumar Singh 3) Moni Land ing About 13 Bighas 5 Cottahs 6 Chittacks 25 Sq.ft. More Or| 03/06/2025 ‘g’ees iy
B.0. |Kumari Rio-E 206,2nd Less InR. S. Dag Nos. 449/714, 388, 389, 354, 390, 394, 395, 396, 397, ne Lakh
Kolkat Floor, Purti Flowers, B 400, 401, 402, 346,440 447, 448, 449, 395/805, R . Khatian Nos. 316, Ninety Five
olkata |g T Road, Maheshtala, 170, 463 478, 239, 409, 458, 196,316, 478, Previous L.r. Khatian Nos. Thousand Two
Kolkata-700141  Also, And urren atian No. ouza - undre:
1175 And 1177, Current LR. Kh No. 1943, J.I. No. 8, M Hundred
At. Holding No H4-69/ chakmira, Pargana Balia, Within Ward No. 17 HoIdlng No. H4-69/ New Eleven Only)
New Street Named. B B Street Named Budge Budge Trunk Road, Within The Local Limits Of due as on
T Road.Unit No E-405. Maheshtala Municipality Under Ps. Mahestala In The District South 24 04/06/2025
Block.E. 4th Floor Purt Parganas. Which Is Butted And Bounded By :- On The North: By Rs. Da
0GK-E, oor, Furl Nos. 378, 399, 403&404 On The South : Bud%e Budge Trunk Road:
Flowers, Maheshtala, On The East :by Rs. v@ Nos. 387, 391, 392, 345, 347, 352, 353, 365,
Kolkata-700141 393, 386 & 385; On The West by R s. Dag Nos. 441, 445 & 446
Place: Kolkata, Dated: 07.06.202! Authorized Officer (M/s PNB Housing Finance Ltd.)

==IndiaShelter

tome rane INDIA SHELTER FINANCE CORPORATION LTD.

Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 (hereinafter referred to as “the Act”) read with Rule 8(6) of the Security Interest (Enforcement) Rules,
2002 (hereinafter referred to as “the Rules”).

Notice is hereby given to the public in general and in particular to the Borrower(s), Co Borrower(s) and Guarantor(s) or their legal heir(s) or
representative(s) that the below described immovable property(s) mortgaged/charged to India Shelter Finance Corporation Limited (hereinafter
referred to the Secured Creditor), the possession of which has been taken by the Authorized Officer of the Secured Creditor having its Registered
Office at 6th Floor,Plot No.15,Institutional Area Sector 44 Gurugram-122003 Haryana , will be sold on “As is Where is”, “As is What is”
and “Whatever there is” basis on the dates mentioned below for realization of the amount due to the Secured Creditor from the borrowers, co

borrowers and guarantors. The sale will be done by the Authorized Officer at the place mentioned below.

Loan Account Number/AP | pemand Notice uls 13(2) Description of the Date and Reserve Price Date and Time of
Number And Name of Date and Amount Immovable Property/ Type of Inspection of the
Borrower(s) / Secured Asset P i property
Co-Borrower(s) /Guarantor(s)
Loan Account 20.06.2023 And Al Piece and Parcel of[20-10-2024] " Rs.16,00000/- 26-06-2025
Number/ Rs.21,57,883/-(Rupees  [Property in ward no.45,| Symbolic | 2 0ees Sixteen Lakh [EMD Deposition
AP Number: Twenty One Lakh Fifty |PH.No.113/44 New 67, Only) Last Date
HL49CHLONS000005050146| Seven Thousand Eight |Khasra No. 279/12 Tah & Earnest Money 27-06-2025
/ Hundred Eighty Three  |Dist. Raipur,492001 Deposit (EMD) -
AP'1°11591_4 : Rupees Only) as on Chattisgarh, Area 1275 Rs.1,60,000/ Date:ndt_'l'lme ct
Mr./ Mrs. Gurwari Nihal 10.06.2023 saft. -(Rupees One Lakh 28-32-%;5
& _ Bid Increase Amount  |Boundary:- East - Land Of Sixty Thousand Only)
Mr./ Mrs. Mohan Nihal Rs.10,000/- Others, West - Land Of
(Rupees Ten Thousand  |others, North - House of
Only) Pravin jain & Rajesh Jain,
South- Road

Place of EMD Deposition:-Branch Office :-India Shelter Finance Corporation Limited. India Shelter Finance Corporation Limited, Office No. 517,
5Th Floor, Lal Ganga Business Park, New Dhamtari Road, Pachpedi Naka, Raipur - 492001

Authorized Officer's Name and Mobile No. - Tushar Hurde,08956559300/07350002453 & Mr. Bhoopesh Singh- 9340142813

Place of Auction: India Shelter Finance Corporation Limited. India Shelter Finance Corporation Limited, Office No. 517, 5Th Floor, Lal Ganga
Business Park, New Dhamtari Road, Pachpedi Naka, Raipur - 492001

Mode Of Payment :-All payment shall be made by demand draft in favour of India Shelter Finance Corporation Limited.

For detailed terms and condition of the sale, please refer to the Secured Creditor's website www.indiashelter.in or

Mouza - Shyampur, Village - Alida, J. L. No. 43,
L. R. Khatian No. 3733, L. R. Dag No. 4561, P. S. Magrahat, District - South 24
Parganas, West Bengal as per Deed No. 1-4881 for the year 1987, in name of
Mr. Uttam Kumar Mondal.

Property - Il : Equitable Mortgage of single storied building (shop) on Shali Land 10
Decimal converted to Dokan Ghar as per conversion certificate Case No. 16/13
Magrahat—1IB. L. & L. R. O. situated Mouza - Shyampur, Village - Alida, J. L. No. 43,
L. R. Khatian No. 3733, L. R. Dag No. 4578, P. S. Magrahat, District - South 24
Parganas, West Bengal as per Deed No. | - 1693 for the year 2005, in name of
Mr. Uttam Kumar Mondal.

Hundred Seventy Six and
Paisa Eighteen only)

as on 28.02.2025
excluding other charges of
Rs. 28,716.14

(Rupees Twenty Eight
Thousand Seven Hundred
Sixteen and Paisa
Fourteen only).

Authorized Officer
Punjab National Bank, ARMB Kolkata South

Date : 05.06.2025
Place : Kolkata

YES BANK LIMITED

+/ YES BANK Regd. & Corporate Office: YES BANK House, Off Westem Exp. Highway, Santacruz East, Mumbai-400055.
CIN: L65190MH2003PLC 143249, E-mail:communications@yesbank.in, Website: www.yesbank.in

APPENDIX IV [Refer Rule 8(1)] POSSESSION NOTICE (For Immovable Property)

Whereas, The undersigned being the authorised officer of YES Bank Limited (“Bank”) under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (“herein referred as” the Act”) and in exercise
of the powers conferred under section 13(12) of the Act read with Rule 9 of the Security Interest (Enforcement) Rules 2002, had
issued a below mentioned demand notices to respective borrowers calling upon them to repay the below mentioned amount
mentioned in the respective notice within 60 days from the date of receipt of the said notice.
The Borrower / security providers having failed to repay the amount, notice is hereby given to the Borrower/ security providers and
to the publicin general that the undersigned has taken Possession of the properties described herein below in exercise of powers
conferred on him/her under Section 13(4) of the said Act read with Rule 8 of the said rules.
The Borrower / security providers in particular and the public in general is hereby cautioned not to deal with the properties
mentioned below and any dealings with the said property will be subject to the charge of the Bank for below mention amount,
together with all the other amounts outstanding including the costs, charges, expenses and interest thereto.
This s to bring to your attention that under Sec.13(8) of SARFAESI Act, where the amount of dues of the secured creditor together
with all costs, charges and expenses incurred by secured creditor is tendered to the secured creditor at any time before the date of
publication of notice for the public auction/ tender/ private treaty, the secured asset shall not be sold or transferred and no further
steps shall be taken for transfer or sale of that secured asset.

Details of the Demand Notice/ Borrowers/Mortgaged Property

Date: 07.06.2025 Techno Commercial Department

contact Authorized Officer. "
sr.| Name of Borrower & Details of the security/security Total claim Dahﬁ:ﬁ;‘(‘;‘;“
No.| Guar(a::;g(r)s":nv:enr;’agorl interest details of the amount as per Da.te o
. ADANI ELECTRICITY MUMBAI LIMITED Security’Provi der mortgaged property 13(2) notice PoccEesion
a anl Registered Office: Adani Corporate House, Shantigram, Near Vaishno Devi Circle,
— S. G. Highway, Khodiyar, Ahmedabad - 382421, Gujarat, India. 1| 1. Mr. Bidyut Kumar | ALL THAT the residential flat having SBU area 690 Sq.ft. | Rs.11,26,825.72/- (Rupees
Electricity Website: www.adanielectricity.com | CIN: U74999GJ2008PLC107256 Ghoshal & at 1st floor being constructed on the bastu land| Eleven Lakhs Twenty Six
2. Mrs. Mousumi | admeasuring an area of about 2 katha situated at Mouza-|  Thousand Eight Hundred
Date: 07.06.2025 . y X
NOTICE INVITING TENDER 3te Ghoshal Sonarpur, J.L.No. 39, C.S. Khatian No.84, R.S. Khatian| Twenty Five and Seventy | 23.09.2024
cctimated| Costof | Prebid | Due Date | Date® No.25§/1 ,C.S. Qag No.483 appertainingto R.S.DagNo.| Two Paise only) under the | 04.06.2025
NIT No. Division Brief Work Description Cost | EMD | Meeting | &Time of |Time of Bid 532, lying and situated at Holding No.227, Ward No.13, Loan A/c No.
RLacs) Rlacs) Date |Submission| Opening along with all easement right and common facilities| MOR001700567066 due
AEML/MDB/2025-26/06 | Distribution | Supply & Services of Miscellaneous Material required for 93.0 0.9 |[17.06.2025 |30.06.2025| 01.07.2025
shifting of MMRDA DSS to Adani Inspire DSS 1430 hrs. | 16,00 hrs. | 16,00 hrs. thereto. as on 19.09.2024
AEML/MDB/2025-26/07 | Distribution | Civil Works required for MIMRDA Redevelopment & 1490 | 15 [17.062025 [30.06.2025|01.07.2025 2 1. HK.Jewellers, Property-1: ALL THAT piece and parcel of Flat No. 4A|  Rs. 3,49,04,340/- (Three
Adanilnspire BKC 130n | 1600hs | 1990Ns 2. Mr. Hari Kishan | measuring super built up area 2325 Sq. Ft,, be the same a i
AEML/MDB/2025-26/08 | Distribution | Supply of assorted sizes of Switch Disconnected Fuse 2470 | 25 |12062025 [30.062025|01.07.2025 - ) " gsup p 9. L, - Crore Forty Nine Lakhs Four
(SDP) Units 1130 hrs. | 16.00hrs. | 16.00 hrs. Soni (Proprietor of | little more or less, on the 4th Floor at Block C, building |  Thousand Three Hundred
AEML/MDB/2025-26/09 | Distribution | SITC of Numerical Relays and SCADA equipmentsalong | 747.0 | 7.5 | 13.062025 | 27.06.2025 |28.06.2025 H.K.Jewellers), commonly known as “Saraswali Apartment” built and | - ) under the Loan
with adaptation materials for upgradation of protection 130hrs. | 16.00hrs. | 16.00 hrs. 3. Mrs. Durga Devi constructed on land measuring 28 Cottahs 9 Chittacks 58 y only
| and control system of Substation Jora, Sa.Ft., be the same a litle more or less, lying and situate |  A/C No- 064684600000684,
AEML/MDB/2025-26/10 | Distribution | Reconstruction of Substation in AEML area 4288 20 1?103602'1(355 2‘17600602:;5 2“86%6(.)2':?@5 4. Mr. Pawan Kumar at Mouza- Golaghata, Touzi No. 1298/2833, J.L. No. 27, due as on 04.12.2023 & 06.12.2023
AEML/MTB/2025-26/03 | Transmission| 220 kv double-circuit cable connectivity tothe AEML | 114260 | 500 | 12.06.2025 | 30.06.2025| 01.07.2025 Jora & R.S. No4, Khatian No. 62, Dag No.114,115 & 116, Rs.36,39,816.01/- (Rupees 05.06.2025
Dahisar Substation from AEML Ghodbunder Substation 1130hrs. | 16.00hrs. | 16,00 hrs. 5. Mr. Kailash Kumar | Mouza-Colaghata & Dag No. 214 & 215, Mouza-| Thirty Six Lakhs Thirty Nine
AEMU/MTB/2025-26/04 [Transmission| 220 KV Single circuit cable connectivity between AEML | 10,6120 | 50.0 | 13.06.2025 |30.06.2025 01.07.2025 Jora Ultadanga, being Holding No.86, Golaghata Road, under | Thoysand Eight Hundred
Aarey-AEML Chandivali Substation and between 220 15.00 hrs. | 16.00 hrs. | 16.00 hrs. P.S.Lake Town, Kolkata-700048. Sixt dz One Pai
KV AEML Aarey-TPC Substation . . ’ ixteen and Zero One Paise
A — - Property-2: All that piece and parcel of Flat No. 4B
EML/MTB/2025-26/05 | Transmission| Supply & Supervision of 220/33 kV, 125 MVA 56463 | 250 |12.062025 |27.06.2025 (28062025 ) . only) under the Loan A/c No.
Transformer at Dahisar EHV S/s 1130 hrs. | 16.00hrs. | 16.00 hrs. measuring super built up area 2330 Sq. Ft., be the same a LA
AEMU/MTB/2025-26/06 | Transmission| Civil work of Bypass Assembly 1937 | 19 |13.062025 |30.06.2025| 01.07.2025 lite more or less, on the 4th Floor at Block C, building | ~646LA40230310002, due
1430hrs. | 16.00hrs. | 16.00 hrs. commonly known as “Saraswati Apartment” built and as on 04.12.2023
AEML/MTB/2025-26/07 | Transmission| Installation of firefighting system in existing Distribution 471 05 [ 17.06.2025 |30.06.2025 | 01.07.2025 constructed on land measuring 28 Cottahs 9 Chittacks 58
building at Sakinaka R/s 1430Mrs. | 1800, | 16.00rs. Sq.Ft., be the same a little more or less, lying and situate
All materials and services will be as per Adani Electricity Mumbai Limited specifications / BOQ. at Mouza- Golaghata, Touzi No. 1298/2833, J.L. No. 27,
Prebid meeting will be done in person / electronically / telephonically and same will be communicated separately. R.S. No. 4, Khatian No. 62, Dag No. 114,115 & 11 6,
For deta»\l.swith respect to Sevvices/l\/\atgﬂals, Qualifying Requirements, Terms & Conditions, S}ervices/}Subm\ssion ofTenQerdocuments etc. Mouza-GoIaghata & Dag No. 214 & 215, Mouza-
please visit our websl.te, W?N\A{.adam.e\ec[r!cwty.com -> Open.Tenders‘ The Tender document anII be avallabvle onthe abov‘e link bY 07June, 2025. UItadanga, being Holding No. 86, Golaghata Road, under
Tenderer mgst submit their bids online / via elect.romc su§mlsswon, Vendor should keep checking the Webslte www.adanielectricity.com PS.-Lake Town, Kolkata-700048.
for any Corrigendum / Amendment. No separate information regarding Corrigendum will be published in the newspaper.

Date : 07.06.2025
Place : Kolkata (W.B.)

Sd/- Authorized Officer
YES Bank Limited
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